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$1. PNB Colony 1

82. N ational H ighw ay Pandav 
N agar . . . . 1

83- Shiv Puri . . . . 1

84. H-Bolock Ashok Vihar 1

85. Ashok Vihar (A-Block) 
Phase-II . . . . 1

86. San gam Cinem a 1

87. I. P. Depot 1

88. G reater K ailash-II 1

89. Greater Kailwash -II R a il­
w ay Colony 1

90. L ad y Sri R am  College z

9 1- Punj Sons 1

92- K alkaji Depot . 1

93. Modern, School, Vasant 
Vihar . . . . 1

T o ta l : 100

T.A. to Railway Employees

7218. SHRI MOTI LAl  HASDA: 
Will the Minister of RAILWAYS be 
pleased to state;

(a) whether the Railway Board 
have laid down any policy for grant­
ing travelling allowance to the rail­
way employees.

(b) if so, whether any instructions 
have been laid down therein stating 
that the railway employees attending 
duties at out-stations are to produce 
certificates alongwith the Travelling 
Allowances journals to prove their 
performance of duty at* out-stations; 
and

(c) whether certificates in support 
of duty at out-stations are required 
to be attached with the Travelling 
Allowance journals for passing of the 
same?

THE DEPUTY MINISTER In  THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) Yes.

(b) and (c) The rules for the grant 
of Travelling Allowance do not pro­
vide for production of Certificates in 
all cases to prove the performance of 
duty at out-stations and no adminis­
trative instructions have also been 
issued to this effect. However, it is 
open to the Supervisory Officials/ 
Controlling Officers, who are required 
to verify and countersign the TA Bills 
of their subordinates, to insist on pro­
duction of such a certificate wherever 
they deem fit to check the genuine­
ness of the claim. In certain circum­
stances, such as attendance in Court, 
or enquiry etc., a certificate on per­
formance of duty is normally attach­
ed with the Travelling Allowance 
Bill.
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